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WI. 9. QA-12015/23/2021-QA-FSSAI
F. No. QA-12015/23/2021-QA-FSSAI
AR QT GRET & HI-eb T1fEehRor
Food Safety and Standards Authority of India
(G GRET Ud A BRI, 2006 & TEd AT U qeri+a Trfaas)
(A Statutory Authority established under the Food Safety & Standards Act, 2006)

(TJOTGAT ARATTT UHTT)

(Quality Assurance Division)

THSIT Ha, Diea s, 75 Ref-110002
FDA Bhawan, Kotla Road, New Delhi — 110002

&1 /Dated, 15 Ta¥a< 2023
32/Order

fawg: Aae Awrae d=1 Treae _iffte, deaETs, A=mET F A f i @ F9 % a6y b

Subject: Revocation of Suspension of M/s Megsan Labs Private Limited, Hyderabad,
Telangana-reg

RTINS PRI T9 TRET 31ee f&A7a 31 fAeR, 2021, 13 a8, 2022 31R 28
3R, 2023 P HH H, BRI HI ofsd Tgde fAfies, SavieTe, el T (ThUTauars IS, 1.
38/T/THUEURIUSITS/2016) &1 et deaptet THTa & AR fham ST € |

In continuation to FSSAI Office Order of even number dated 31st Dec, 2021, 13th
July,2022 and 28 Aug, 2023, the suspension of M/s Megsan Labs Private Limited,
Hyderabad, Telangana (FSSAI Reg. No. 38/S/FSSAI1/2016) is hereby revoked with immediate
effect.

2. g MY & UTfIHRY & (ﬂiﬂﬁ?ﬂ q TR} e ST %| This issues with the approval of
Competent Authority.

Digitally Signed by Sweety

Behera

EIFERE Date: 15-11-2023 11:27:27

(Sweets Beh2higye
eI (TUTerTT JTRATH)

Director (QA)
FSSAI New Delhi
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i/ To

1. M/s Megsan Labs Private Limited, 3-31/33, Plot No.:33/Part, Sy. Nos. 123,124,125 & 142
Kompally, Hyderabad-500014

Copy to:

1. State Food Safety Commissioners (All States/UTs)
2. All Authorized Officers and Designated Officers, FSSAI
3. CEO, NABL, New Delhi

Copy for information to:

1. PPS to Chairperson, FSSAI (HQ), New Delhi;

2. PS to CEO, FSSAI (HQ), New Delhi;

3. Executive Director (RCD), FSSAI, New Delhi

4. Director (Imports), FSSAI, New Delhi-for necessary changes in FICS.
5. Regional Director, FSSAI regional Office

6. CITO FSSAI, New Delhi-for uploading on the FSSAI website
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